Food Security Bill

134. SHRI NARENDRA KUMAR KASHYAP: Wil the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that the Empowered Group of Ministers has approved the proposed

Food Security Bill;

(b) whether it is also a fact that the proposed Bill provides for giving wheat per kg and rice

at Rs. 2 at Rs. 3 per kg to the poor families;

(c) if s0, whether the provision of tackling with the existing corruption in rationing system

has been made in the proposed Bill; and
(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (&) to (d) In pursuance of the announcement made by the
President of India in her address to the Joint Session of Parliament on 4th June, 2009, to enact a new
law — the National Food Security Act — the Government prepared a Concept Note and had
consultations with the Central I\/Iinistries/Departments, States/Union Territories, experts and other
stakeholders. Based on their comments/suggestions and recommendations of National Advisory
Council (NAC) and Expert Committee constituted under the Chairmanship of Chairman, Prime
Minister's Economic Advisory Council, the Government have prepared a draft National Food Security
Bill. After legal vetting of this Bill by the Legislative Department and consultations with States and

Union Territories on the Draft Bill, approval of Government at the appropriate level will be obtained.
Foodgrains at a concessional rate

135, SHRI NARENDRA KUMAR KASHYAP : Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that there is a provision of providing foodgrains to the poor at a highly

concessional rate in the proposed Food Security Bill;

(b) if so, whether such families will also be included in it whose income range is between

four to five thousands rupees per month;

FOriginal notice of the question was received in Hindi.
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